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COMMUNITY DEVELOPMENT AND 

COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) On the bifurcati on of 

the Punjab Agricultural University, its 

assets and liabilities are proposed to be 

dtvided among!he successor Universities 

in the manner I aid down i 11 Clause 35 of 
the Haryana and Punjab Agricultural 

Oniversities Bill, 1970 (Hill No. 18 of 1970). 

(b) The Haryana Agri cultural Uni"er· 

si ty has been set up by the State Govern· 

ment in consultation wi th the Centre as 

a result of the resolution passed by the 

State Legislature. The pattern of assi s-

tance approved for the scheme for Estab-

lishment and Development of Arricultural 

Universities provides for l ~ assistance 

to Agricultural Universities on selected 
items subject to a ceiling on each item 

and amaximunllimit of Rs. 2.00 crorcs 

for an\' Agricultural University during the 
Fourth Plan peri od. 

So far as Himachal Pradesh is concerned, 

the quantum of assistance availabll.! from 

the Indian OlUncil of Agricultural Re-
search will depend upon the "haracter of 

the University. Thc present proposal of 

the Himachal Pradcsh Government is to 
have multi-Facul ty University. If it per-

forms the role of an Agricultural Uni vcr-
sity, their case for linancial assistance will 

be given due consideration by the Indian 

Council of Agricultural Research in l:onsul· 

tation with the Government of India. 

(C) The Himachal Prauesh Admini s-
tration arc considering the setting up of 
a multi-Facully University whil:h will have 

a strong faculty of Agriculture and which 
will carryon the role at present  under-

taken by Agricul tural Universities. 

Unlicensed Radio Sets 

2786. SHRI HEM RAJ: Will the 
Minister of INFORMATION AND 

BROADCASTING AND COMMUNICA-

TIONS be pi cased to state the number of 

unlicensed radio sct owners who have 
taken advantage of the amnesty announce .. 
ment nlade by Gu\'ernmcnt in January 1970? 

THE MINISTER OF STATE IN THE 

MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DE-

PARTMENT OF CUMMUNICATIONS 

(SHRI SHER SINGH): Am;:csty in 

respect of unl icenscd radio sets was de-

clared for a period of three months with 

effect from the 1st Fabruary, 1970. Infor-

mation regardlJ1g the number of unlicensed 

radio set owners, who would take advan-
tage of the 'Amnesty' would be collected 

and will be placed on the Table of the Lok 

Sabha after the Amnesty period is Over. 

Creation of Buffcr Stock ill Groundnut 

and Cotton 

2787. SHRI SAMINATHAN 

SHRI SEHZHIYAN : 

Will the Minister of FOOD AND AGR.I-

CULTURE be pleased to state: 

(a) whether Government have any pro-
posal to start buller stock operations in 

grollnunut and in cotlon; and 

(b) if so, the decision taken thereon'/ 

THE MINISTER 01· STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DIVLLOI'MLNT AND 

CO-OPERATION (SHRi ANNASAHIB 
SHINDL) (aj Yes, SII. 

(b) No Jinal l.:i~iiJll has so far been 
taken. 

27MM. SHRIMATI SHARDA MUKH-
ERJEE : Will the Minister of I· ODD AND 

AGRICULTURE be pleased to state : 

(a) whether it is a fact that an Expert 

Economic Committee in a report to the 

Economic and Social Council of UN had 
recommcnded the lc\y of land tax and 

elimina:ion of outmoded privileges and 
abuses in the developing countries; 

(b) in view of the urgent need in our 

country for land reforms, will Government 

action the basis of the above R.eport; and 

(c) if so, the steps taken by Government 
since the last Chief Ministers' Conference 

held recently to discuss land reforms? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRtCULTURE, 




